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censing) Amendment Rules, 1880
(Hindi and English versions) publish-
ed in Notification No. G.S.R, 732(E)
in Gazette of India dated the 31st De-
cember, 1880, under gub-section (4)
of section 22 of the Rice-Milling
Industry (Regulation) Act, 1958
[Placed in Library. See No, LT-
1987$81]

Insurance CrAiMs Boarb (AMDT.)
RuLes, 1981,

THE MINISTER OF STATE IN THE
MINISTRY OF SUPPLY AND RE-
HABILITATION (SHRI BHAGWAT
JHA AZAD): I beg to lay on the
Table a copy of the Insurance Claims
Board (Amendment) Rules, 1981
(Hindi and English versions) publish-
ed in Notification No. G.S.R. 183 in
Gazette of ndia dated the 14th Feb-
ruary, 1981, issued under section 57
of the Displaced Persons (Debt Ad-
justment) Act, 1851, [Placed in Lib-
rary. See No. LT-1988/81].

AwNvaL RErorT AND REVIEW OF INDIAN

InsTITUTE OF MAss COMMUNICATION,

New DevHr ror 1979-80 wiTy State

J MENT FOR DELAY AND ANNUAL REPORT

or RECISTRAR oF NEWSPAPERS FOR INDIA
ON ‘Press IN INDIA, 1979'

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARI KUM-
.UDBEN M. JOSHI): I beg to lay on
the Table:—

(1) (1) A copy of the Annual
Report (Hindi ang English versions)
of the Indian Institute of Mass Com-
munication, New Delhi, for the year
1979-80 along with Audited Ac-
<counts.

(ii) A copy of the Review (Hindi
and English versions) by the Gov-
ernment on the working of the
Indian Institute of Mass Communi-
cations. New Delhi for the year
1979-80.

in Dehi (C A)

(2) A statement (Hindj and Eng-
lish versions) showing reasons for
delay in laying the papers men-
tioned at (1) above. [Placed in
Library. See No. LT-1988/81].

(3) A copy of the Annual Report
(Part 1) (Hindi and English ver-
sions) of the Registrar of News-
papers for India on ‘Press in India
1979 [Placed in Library. See No.
LT-1880/81].

MR. SPEAKER: What do you want?
(Interruptions)
MR. SPEAKER: Nothing doing; no,
no.
(Interruptions)

MR. SPEAKER: Please sit down.

Nothing will go on record without my
permission.

(Interruptions) **

1220 hrs,

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

SIXTEENTH REPORT
SHRI G. LAKSHMANAN (Madras
North): I beg to present the Sixteenth
Report of the Commitee on Private
Members' Bills and Resolutions.

1220 1/2 hrs.
CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

INCREASING INCIDENCE OF ROBBERIES AND
DACOITIES IN DELHI,
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**Not recorded.



